PI TEM NO. 203 COURT NO. 7 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).1314/2008

(From the judgenent and order dated 06/03/2007 in FMA No. 74/2004

of The H GH COURT OF CALCUTTA)

UNION OF I NDI A & ORS. Petitioner(s)
VERSUS

MANAB KUMAR GUHA Respondent ( s)

(Wth prayer for interimrelief and office report )
(for final disposal)

Date: 22/02/2011 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE HARJI T SI NGH BEDI
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD

Nar esh Kaushi k, Adv.

For Petitioner(s) M .
Ms. Sadhna Sandhu, Adv.
M
M

A. K. Shar ma, Adv.
B. Krishna Prasad, Adv.

For Respondent (s)
Ms. Asha Jai n Madan, Adv.
M. Mikesh Jai n Madan, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

After hearing the parties for sone tine the

Court reserved its judgnent in this natter.

[ SUMAN WADHWA] [ VI NOD KULVI ]
COURT MASTER COURT MASTER



